
 
 

INCOME TAX APPELLATE TRIBUNAL, HYDERABAD BENCHES 
CAUSE LIST FOR 14-AUGUST 2026 (FRIDAY) 

 
 

BEFORE SHRI VIJAY PAL RAO, VICE PRESIDENT AND SHRI MADHUSUDAN SAWDIA, AM 
 

BENCH WILL NOT FUNCTION 
MISCELLANEOUS APPLICATIONS 

Srl Appeal Number Assessee 
Author 
of TO 

Bench 
Adjourned 

To 

1 MA 28 Hyd 2026 
[D] ETHAN ENERGY INDIA 
PRIVATE LIMITED (E-FILED) 

VPR/VP A 28/08/2026 

2 MA 39 Hyd 2026 
[D] ARKAY ENERGY (RAMESWARM) 
PRIVATE LIMITED (E-FILED) 

MS/AM A 28/08/2026 

 
 

BEFORE SHRI G MANJUNATHA, AM AND SHRI RAVISH SOOD, JM 
 

BENCH WILL NOT FUNCTION 
MISCELLANEOUS APPLICATIONS 

Srl Appeal Number Assessee 
Author 
of TO 

Bench  
Adjourned 

To 

1 MA 46 Hyd 2026 
[D] NETCRACKER TECHNOLOGY 
SOLUTIONS (INDIA) PRIVATE Ltd. 

GM/AM A 28/08/2026 

2 MA 49 Hyd 2026 [D] CHANDINI DUVVURI (E-FILED) RS/JM A 28/08/2026 
3 MA 50 Hyd 2026 [D] CHANDINI DUVVURI (E-FILED) RS/JM A 28/08/2026 

4 MA 58 Hyd 2026 
[D] SAXON GLOBAL INDIA PRIVATE 
LIMITED (E-FILED) 

GM/AM B 28/08/2026 

               
 

BEFORE SHRI RAVISH SOOD, JM AND SHRI MADHUSUDAN SAWDIA, AM 
 

BENCH WILL NOT FUNCTION 
STAY APPLICATIONS 

Srl Appeal Number Assessee 
Bench Adjourned 

To  

1 SA 51 Hyd 2026 
[A] PRATHUL AUTOMOBILES PRIVATE LIMITED        
(E- FILED) 

A 21/08/2026 

2 SA 52 Hyd 2026 
[A] PRATHUL AUTOMOBILES PRIVATE LIMITED         
(E- FILED) 

A 
21/08/2026 

3 SA 53 Hyd 2026 
[A] PRATHUL AUTOMOBILES PRIVATE LIMITED          
(E- FILED) 

A 
21/08/2026 

4 SA 54 Hyd 2026 
[A] PRATHUL AUTOMOBILES PRIVATE LIMITED       
(E- FILED) 

A 
21/08/2026 

 
 
 

 
 

Date: 13.08.2026                                                   
Place: Hyderabad   
                                                      

Assistant Registrar 
 
 
 

 


